
Govemment of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs

CiviI Secretariat
Srina*EarlJammu

subject:-Litigation Reforms and effective monitoring of Litigation in union tenitory of

Jammu and Kashmir-Appointment of Offrcer In charge(OlC) Litigation'

GOVERNMENT ORDER NO:- 8613- JK (LD ) of 2026

DATED:-3- 07 - 2026

Sanction is hereby accorded to the appointment of officer's of lndustries and

commerce Department as mentioned in annexure to this Government order as

officer Incharge (olc) Litigation for the cases indicated against each including

Contempt Petition, if any, pending before Hon'ble High Court of J&K and

Ladaklr/Central Administrative Tribunal/ or any other forum'

ThetermsandconditionsofappointmentoftheolCshallbegovemedbythe
provisions of Govemment Order No'1673-JK(LD) of 2021 dated 24'03'2021'

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/7/2026

Copy to the:-

(Reyaz Ali Bhat)

- Deputy Legal Remembrancer

(\tr,
_//

sd/-
(Achal Sethi)

Commissioner Secretary to Govemment
Dated: 13.07 .2026

L Learned Advocate General, J&K.

2. Principal Secretary to Hon'ble Lieutenant Govemor, Raj Bhawan'

3. Joint Secretary(J&K), Ministry of Home Affairs, Government of India'

4. Registrar General, High Court ofJ&K and Ladakh, Jammu/Srinagar'

5. Principal Secretary to Govemment ' Industries and Commerce Departm€nt

6. Principal Secretary to Hon'ble ChiefJustice, High Court ofJ&K and Ladakh'

7. Director Litigation. Srinagar/ Jammu.

8. Law OfIcer concemed

9. officer In Charge Litigation(Olc).

10. Private Secretary to Chief Secretary for information of Chief Secretary'

I l. Private Secretary lo Commissioner Secretary Law'

12. Incharge Website.

13. Government Order file.

14. Concemed file. ?w.



Annexure to the Government order No.8613 - JK(LD) of 2026 dated 13.07.2026

v

S.Ntt Case Title & No. orc

I O.A..No.Zql nOZO titled Muzamil Ahnrad

Khan & Ors V/s U'I of J&K & Ors.
Mr. Raeis Ahmad Bhat, Joint
Director (M&P), Directorate of I&C'
Kashnt ir

2 WP (C) titted Abdul Rashid Sofi & anr.

Vs UT of J&K and Ors.
Mr. Zahid Rashid Khan (JKAS)'
General Manager, DIC' Budgam

Yry


